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DISCUSSION UNDER RULE 193
Problems being faced by
Jute Industry - Contd.

Title: Further discussion regarding problems being faced by the jute industry, raised by Shri Basudeb Acharia on 18.8.2004.
(Discussion concluded).

MADAM CHAIRMAN: Now, we take up further discussion regarding problems being faced by Jute Industry, raised by Shri Basu Deb
Acharia on the 18! August 2004.

SHRISANTASRICHATTERJEE (SERAMPORE): Hon. Chairperson, | thank you very much for giving me this opportunity to place my
views before this august House though the discussion is now belated. It is a long-pending discussion. The problems of jute industry do
not pertain only to my State West Bengal but also the States of Bihar, Assam, Orissa; and in Andhra Pradesh also, many new jute
mills are coming up. Some industrialists out of their own decisions are moving out from West Bengal to expand their industry or
business in other States. This is welcome, but they are not paying the legitimate dues to the workmen. Workmen""""""s rights are
curtailed in all possible ways and they are taking advantage of the limitations or the weaknesses of the working class movement in

those States only to make more and more profit, which in a capitalist society is the order of the day.

Madam, what lintend to draw your kind attention to is that from 29t of this month, in our State all the central trade unions working in
the jute industry were to start a continuous strike with the legitimate demand for the implementation of the tripartite memorandum of
settlement between the management and the unions. Through the good offices of the Government of West Bengal, the strike has been
averted. Everybody will be happy that the workers did not feel it necessary to go on continuous strike since most of their demands
were acceded to by the recalcitrant employers. lt is due to the policy of the Left Front Government to uphold the rights of the workers
as well as to protect the interest of the industry that the strike did not materialise.

You will be pained to learn that one of the partners of the National Democratic Alliance in West Bengal — I do not want to name that
Party — has opposed this agreement. Our hon. Minister has helped us a lot. That Party, which has only one Member in this House, is
not pleased with the agreement because the Left Front Government has helped the workers and the management to come to a
negotiated settlement. On the 30t of this month, they had given another strike call which was foiled by the jute workers. That strike
took place only in a limited way. Only two or three mills participated in it.

The question that faces us is, how would the jute industry survive. Hon. Minister knows full well that demand for jute goods is on the
increase in the international market. | read in the newspapers that we have won the case that we were fighting in Brazil for protection
of our jute goods to be sold there. So, there is a possibility of huge demand in the international markets. So also, the road industry
would be utilising the jute bags for development of roads. This will also increase the employment opportunities. There is every
possibility that this jute industry will not only survive but will expand and capture the domestic and international markets.

Very recently, | had the opportunity of participating in a two-day conference to discuss about the Comprehensive Jute Policy. That
conference was organised by the Jute manufacturer's Development Council, one of the organisations under our Textile Ministry. They
organised this conference for the first ime. | have been in the trade union field for the last forty years but this is the first time that the
Government has taken up a plan to convene a meeting involving all sections of the sector. Agriculture, marketing, research,
development, technical upgrading, Labour, environment all aspects have been taken into consideration. Representatives from all
walks of life relating to this sector have contributed in this meeting.

On the 25! of last month, Shri Vaghela called a meeting of the Consultative Committee. Unfortunately, | was not able to be present
here. | wrote to him a letter, | do not know whether he received it or not. | have requested him to go through the entire proceedings and
to constitute a Study Team comprising of technical experts so that we could finalise the Comprehensive Jute Policy in the Consultative
Committee and then place it before the House.

There is every possibility that this industry will survive. There is every possibility that this market will expand further. New products will
come out of the textile goods. Earlier it was called the 'golden fibre'. Many more ancilliary products could come which could create
new opportunities. It will serve the interests of lakhs and lakhs of farmers. So, | would appeal through you to the Hon. Minister to
organise further discussion, and formulate a comprehensive jute policy which can safeguard the interest of the industry, interest of the
farmers, interest of the workers, and it will add an impetus to our economy.
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MADAM CHAIRMAN : Shri K.S. Rao - not present.
Shri Tarit Baran Topdar - not present.

SHRI ANWAR HUSSAIN (DHUBRI): Thank you, Madam Chairman, for giving me an opportunity to express my
views on the burning problems of Jute growers and Jute industries. | would also like to thank Shri Basu Deb Acharia
for taking up this issue for discussion. The geographic condition, topography and climate are very congenial for the
growth of Jute in Assam. In India, about 12 million bales of Jute is produced, out of which, the share of Assam is
about one million bales. We have about 53 per cent of the working class linked with this product.

We have two problems. Firstly, in Assam and North-East, there is not a single Jute industry. So, naturally from pre-
Independence days, we have been supplying Jute to West Bengal for their industries. The main problem is with the
Jute growers. In 2001-02, the support price for Jute was about Rs.785 to Rs.850.

But in Assam, jute growers had to sell their jute for Rs.350 to Rs.400 only. Actually, for producing a quintal of jute,
jute growers have to spend Rs.350 to Rs.400. So, the jute growers of Assam never get the support price. This year
also, though the support price was around Rs.900 in Assam, jute was sold at Rs.350 to Rs.500 only. This was fifty
per cent of the support price. Now the Jute Corporation of India have got their centres and sub-centres. They do
not arrive in the market at proper time. They do not arrive in the market in the months of June or July. They arrive
only in the month of late September or October. As a result of that, the growers are compelled to sell their jute to
brokers and middlemen. These brokers and middlemen have got connection with the Jute Corporation of India.
They have got some understanding with them. The Jute Corporation of India does not arrive in the market at a
proper time, as a result, peasants are exploited.

Another point is that these sub-centres and centres, for procuring jute, are so insufficient in number and located at
such places that peasants cannot reach those places. Taking this advantage, the brokers and middlemen exploit
the farmers. |, therefore, request the Government of India to look into the matter and ensure that the Jute
Corporation of India opens up centres and sub-centres for procuring jute, at proper places. In my constituency,
there is a place called Mankachar. If anybody has got any geographical knowledge of Mankachar, he will say that it
is the remotest place having no communication facility. The Jute Corporation of India has opened a sub-centre at
this place and not at the district headquarters or other sub-divisional headquarters. So, this JCI should be
compelled to open their centres at proper places and procure jute directly from the farmers and not from the brokers
and middlemen.

Lastly, late Fakhruddin Ali Ahmed, the former President of India had laid the foundation stone of a jute mill at
Barpeta in late seventies. That jute mill is yet to be established. So, | urge upon the Government to establish the
jute mill at Barpeta and another at Dubhri in the best interests of the jute growers of Assam.

SHRI AJOY CHAKRABORTY (BASIRHAT): Thank you, Madam, for giving me this opportunity. We are discussing
about the jute industry of our country. The conditions of jute industry are very bad.

The jute industry is getting ruined day by day though it is very much old and traditional industry of our country. It
equally relates to the jute growers also. There are so many jute industries not only in West Bengal but also in Bihar,
Orissa, Assam, Andhra Pradesh and other States.

Now, the jute growers are suffering from a lot of problems. They are not getting the remunerative prices. The earlier
speakers have already stated in this very House that the Jute Corporation of India is not coming forward to
purchase the jute fromthe jute growers, that is, the farmers. As a result, the farmers are compelled to come in the
clutches of the brokers. So, the functioning of the JCl is not at all satisfactory. Due to the reluctance and
callousness of the JCI, the jute growers, the kisans are compelled to come in the clutches of the middlemen.

Madam, my feeling is that this should not come under the purview of the Textile Ministry. It should come under the



purview of the Agriculture Ministry. The Government of India is represented in this House. So, | urge upon the
Government of India to come forward and take necessary steps in order to save the thousands and thousands of
jute growers who are living in a very critical condition.

Madam, | am reiterating that the jute industry is very much old and one of the traditional industries of the country.
The jute industries are situated in West Bengal, Bihar, Uttar Pradesh, Tripura, Asam, Andhra Pradesh, Orissa and
several other States. But the condition of the jute workers is very bad. They are suffering from very many problems.
They are living in a precarious condition which is getting ruined day by day. In West Bengal, particularly, on both
the sides of the Ganges, so many jute industries are situated. But some of the jute industries are already closed,
and thousands and thousands of jute workers are thrown out of their job. They are compelled to live under the blue
sky. The workers are coming to work in the jute industries at Kolkata on both the sides of the Ganges, Howrah
district, Hoogly District, North 24-Parganas District, South 24-Parganas District within West Bengal. The workers
are also coming from Bihar, Uttar Pradesh, Andhra Pradesh, Madhya Pradesh, Orissa and Assam to work in the
various jute industries in West Bengal. But the conditions of the jute industries are very bad. Some unscrupulous
owners of the jute industries are wilfully declaring lockouts and depriving the jute workers of their livelihoods.

Therefore, | urge upon the Government of India to save the jute industry, the traditional industry of our country.

As has already been stated by earlier speakers, jute is very much pollution free also. The polythene is creating
hazards and pollution whereas the jute products are all pollution free. But | am very sorry to say that the earlier
Government, i.e., the NDA Government, succumbed to the pressure of the polythene lobby and they lifted the order
of cent per cent jute packaging.
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They succumbed to the pressure of the lobby of synthetic workers and introduced synthetic bags. So, | would urge
the hon. Minister to take initiative in this regard and declare jute packaging compulsory in case of rice, wheat,
cement and other products. We met the hon. Minister and requested him to come forward to save the jute workers
as well as the jute industry. The Government have enacted laws, issued orders also making jute packaging
compulsory up to 2005. It has not been made compulsory forever. So, this order should be modified so that the jute
packaging is made compulsory. This should be done in the interest of not only the jute industry but also in the
interest of the people of this country.

My friend has just now told that if one visits the pandals of Durga Puja or Diwali, he will find that very good pandals
are made not of cloth but of jute. You may see very artistic pandals made of jute during Durga Puja or Diwali.
Various countries in the world are also very much interested in import of jute. Very good carpets are made of jute. |
visited your State, Kerala, and found that very good carpets are being made by mixing the husk of coconut with jute.
So, itis a very useful material and can be put to use for different purposes.

| urge upon the Government of India, particularly the hon. Textile Minister to come forward to save the jute industry
from ruin. A large number of jute workers are being thrown out of job. At the initiative of the Labour Minister of West
Bengal an agreement was reached whereby all the trade unions, cutting across Party lines, decided to call a strike.
The jute industry workers have unanimously decided to call a strike in the interest of the jute industry. At the
initiative of the hon. Minister of the West Bengal Government a tripartite agreement between the owners, the
Government and the jute workers was arrived to call a strike by all the trade unions. The strike called by all the
unions has been lifted. | hope the hon. Textile Minister will come forward to save the jute industry from ruin.

SHRI RUPCHAND PAL (HOOGHLY): | am thankful to the hon. Minister that the new Textile Minister has been
taking keen interest in the improvement of the industry. About ten days back, a very important Conference was held
at Kolkata for framing a National Jute Policy and important sectors of the industry including the manufacturers and
the trade unions also participated. The discussion was divided and sub-divided into different sectors. The hon.
Minister had invited me also but unfortunately | could not attend it as | was busy in another meeting. | believe he has
been working in accordance with the mandate given in the CMP. In the CMP, there is a mandate to the new
Government that this important industry should be restructured and the jute should be encouraged. When there
was a crisis created by certain sectors in the matter of dilution of the Jute Packaging Order, the hon. Minister took
keen interest to find out a solution and | thank him for that. The Food Minister, other Ministers and the Prime
Minister also responded appropriately, warmly and immediately to the representations made by the Members of
Parliament belonging to different sections. | am thankful to the Government for that. But the industry as such is
facing new types of crisis. Firstly, those sections of the industry, which are engaged in producing the traditional
goods, are facing a new type of competition and domestically the competition is taking different shapes. | shall
mention one of them only.

Very recently, an agreement was reached between the Indian Jute Manufacturers Association and the trade unions
in a tripartite meeting. The outcome of it is that an individual worker will get as much as Rs.264 as a minimum wage.



But in some parts of the country — | am not mentioning the names - only Rs.80 are being paid. Now the
industrialists say that it is a difficulty if we have to pay Rs.264 in West Bengal and others pay Rs.80 only in other
parts of the country. So, this has become a national issue. There should be uniform jute price and uniform wage
structure. | am happy that the Minister is very much concerned with the issue. When the labour issues are being
discussed in the National Jute Policy, various issues like social security, uneven social security, uneven wage
structure, etc. should also be discussed. There are various types of workers like permanent, semi-permanent,
casual, etc. The Left Front Government in West Bengal has set the issue — | do not say satisfactorily — to some
extent by assuring a minimum wage and all the different names and nomenclatures like casual worker have been
done away with.

As you know, in West Bengal jute industry, most of the workers belong to States like Bihar, Orissa, Andhra
Pradesh, etc. In spite of people coming from different provinces, different States and with different religious
background, there is harmony in West Bengal which is our pride. Sometimes, there have been occasions where
some nuisance has been created but broadly people belonging to different parts of the country live together
peacefully. The capital belongs to the people who do not belong to West Bengal actually but they have adopted
West Bengal as their State.

So, | would urge upon the Government that when it is trying to frame the National Jute Policy, it should address the
issues relating to jute growers, jute corporations to see as to why they are not working properly. | would like to
mention two things for incorporating in the National Jute Policy. We have excellent jute scientists and the
Government of India has very important research institutes.
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Countries like Vietnam, China, Laos are using jute products for building material, clothing and furnishings and are
doing very well. We also are doing well but unfortunately, research institutes like IJIRA and such other bodies are
being neglected. In case of Jute Corporation, we find that a bureaucrat is chosen and put at the helm of affairs of
the Corporation, but such a thing is not done in case of others. These are some of the grievances of the jute
industry.

The hon. Chief Minister of West Bengal has written to the Government as well as to the Textile Minister giving
certain suggestions. | think, the new Minister of Textiles has certain ideas in his mind. He is interacting with many
people. | also had an occasion to interact with the hon. Minister on the issue of the NJMC. There is talk of having a
project and then based on the experience of that project, the hon. Minister can proceed further. | welcome it. But
conversion or privatisation route is nor the solution. He has been taking keen interest in the subject and the hon.
Prime Minister also has been taking interest in the matter. | am sure, with all sorts of help from important quarters,
the jute industry would certainly look up. This is also one of the objectives of the CMP.

Sir, | mentioned that there is unevenness in the matter of encouragement, there is unevenness in the matter of
implementation of packaging orders, etc. These are creating problems. There are about one crore people
associated with this industry and a large number of them belong to the States of Bihar, Orissa, Andhra Pradesh and
of course, West Bengal. The livelihood of these many people is dependent on the jute industry.

Sir, as you would know, before the partition of Bengal, the jute mills were on both side of the Ganges. While Quality
jute was produced in Bangladesh. Now, jute is coming from Bangladesh. We are happy that Bangladesh, with the
help of the UNDP programme, is doing well. There are quite a number of self-reliant groups. But we also have a
great potential. We can grow good quality and high yielding variety of jute in the north-eastern part of India, in West
Bengal, in Bihar and also in Andhra Pradesh. This industry needs to be encouraged and promoted. The research
institutes can help in getting diversified products from jute but unfortunately, these research bodies are being
neglected. | welcome the initiative taken by the hon. Textiles Minister and | believe that with all sorts of help from

important quarters, we will achieve success. It has been declared in the CMP that jute industry is one such industry
which will not be neglected any further. | hope, this new UPA Government will give it a lot of encouragement to
make it stand up and look up.
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SHRI BRAHMANAND PANDA (JAGATSINGHPUR): Hon. Chairman, Sir, | have already given a notice informing that
I would deliver my speech in my mother tongue. So, | may kindly be permitted to deliver my speech in my mother
tongue.

* Mr Chairman Sir, | thank you for giving me an opportunity to speak.

| congratulate my esteemed friends present here. In States like Orissa, West Bengal, Uttar Pradesh and Bihar,
farmers depend upon jute cultivation. They sell their produce in the market. In the absence of a proper pricing of
jute, the jute growers are being exploited. In Orissa, the jute farmers are the worst sufferers.

Jute has a lot of importance from the religious point of view. It is used in many ways in handicraft industry. However,
in the modern era the use of 'synthetic' is having an adverse impact upon jute products and is affecting the lives of
jute farmers. The religious history of this country bears ample testimony to the glorious tradition of jute. Jute has
influenced both the economic and national life of this country. The jute farmers are now in doldrums.

The jute produced in Orissa gets sold in West Bengal and other States but the farmers never really get their due.
From this point of view | would request the hon. Minister to formulate a National Jute Policy which will protect the
interests of the jute farmers. India is the land of farmers. The history of India is the history of farmers and it is
reflected in our religious moorings too. The present Government of UPA is committed to the welfare of the farmers.
If they are serious to their commitment they must pay adequate attention to the problems of farmers. Jute is being
extensively used in making various kinds of handicraft products like bags, purses and several other luxury items.
Jute is much in demand in rural as well as urban areas. It also has export potential. However, in recent times the
use

* English Translation of the speech originally delivered in Oriya.
of synthetic is highly increasing thereby adversely affecting the jute industry. We must pay serious attention to it.

As you are aware, | belong to Orissa, the land of Lord Jagannath, where equality and harmony rules, where farmers
and labourers must get their due. Hence it is our moral duty to better their lot.



Sir, | am grateful to you for allowing me to speak in this august House and conclude my speech.
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SHRI NARAYAN CHANDRA BORKATAKY (MANGALDOI): Mr. Chairman, Sir, | fully agree with the submission of
Prof. Rasa Singh Rawat. | would like to submit a few points.

| come from Assam. Assam produces a large quantity of jute. Jute sector has been playing a very important role in
the economy of the country. About four million families are dependent on cultivation of jute. The jute industry
provides direct employment to about 2.61 lakh workers and also it supports another 1.4 lakh persons in the allied
activities indirectly. So, a very vibrant Jute Policy has to be formulated by the Government of India so that all these
farmers, workers and people engaged in jute industry get some support from this policy.

It is also very important that this industry earns around Rs. 900 to 1,000 crore every year by way of foreign
exchange. This is not a mean achievement. This is a very big achievement. This was possible because of some
export incentives in the form of DPEB and EMA but these incentives are diluted in the meantime. Therefore, our
competitiveness with the neighbouring country of Bangladesh has become a great problem. Our cost of production
became very high. It became costlier in terms of Bangladesh jute whereas Bangladesh is giving them all sorts of
price advantage over India. So, this also has to be looked into so that we can give proper incentives. Unless these
incentives are given, this industry will suffer in a big way.

Then, Sir, as you know, recently a pilot project is under way where it is considered that jute will be used for road
construction. This is very important. If it is done, then the producers will be greatly benefited. This is also
environment- friendly. This has to be considered in right earest while formulating the policy.

Some sort of research institution may also be set up in the Eastern part of India, West Bengal and Assam, so that
the farmers and other people can understand the need for jute production, so that jute production grows and more
people are engaged and they can get more employment. North-Eastern Handloom and Handicraft Corporation may
also be made a nodal agency for giving training to produce jute products which can be useful for domestic as well
as for export markets. This is my submission.

MR. CHAIRMAN : It is a free-for-all discussion. Anybody who wants to speak can speak. Or else, | will call the
Minister. It is free-for-all. | presume that everybody has spoken. Now the hon. Minister can reply.
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modernisation of jute industry was launched on July 8, 2002. The modernisation is in the pattern of TUFS, where
the interest subsidy is given at five per cent of the interest burden. Also, a capital subsidy of fifteen percent of the
cost of machinery and equipment is allowed. Thus the total subsidy comes to 20 per cent.
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SHRI SANTASRI CHATTERJEE (SERAMPORE): The Jute Packaging Materials Act is valid for a particular period,
say up to 2005. It should continue.
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SHRI SHANKAR SINH VAGHELA: The Textile Ministry persuaded the Ministry of Food, Consumer Affairs and
Public Distribution to defer the implementation of the stringent BIS standards and facilitated to notify new standards
to the satisfaction of all concerned. &3 gz #rer fasmadT & e ve1 o1, S R s a6 goiteE @i [ fisrgea &1 31
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The UPA Government enhanced the Minimum Support Price of raw jute for TD-5, taa-am™, 890 ¥uq &1 Wit i 2, SH&!
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Effort is being made to revive certain closed mills of NJMC. A High Powered Committee under the chairmanship of
the Secretary (Textiles) was constituted to make recommendations for revival of some of the mills of NJMC.

SHRI SANTASRI CHATTERJEE : Why for some mills? It should be for all the mills. ...(Interruptions)
#t vieny e areer : 98 W & TR 21 399 a9 fAfeae ok wsl, 91 farel o1 sraen formm 21

The High Powered Committee held its meeting and visited some of the mills on 8.11.2004. The Committee has
submitted its report, which is under examination of the Ministry. In due course, we will go ahead in this regard.

A Draft Cabinet Note has been circulated to various Ministries to square off the balance sheet of the JCI by writing
off the outstanding loans tendered by the Government of India to JCI, along with interest and penal interest, against
the receivables by JCI from the Government of India. The Ministry of Finance has agreed with the proposal of the
Ministry of Textiles. The final Cabinet Note will be sent to the Cabinet Secretariat shortly.
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gan & =78, the Ministry of Textiles had held extensive discussions with various stakeholders pertaining to jute sector
in Kolkata in the second week of October, 2004.

Shri Basu Deb Achariaji, the Planning Commission has given in principle approval to the Jute Technology Mission
(JTM) with an outlay of Rs. 458.34 crore - approximately Rs. 460 crore. The Ministry of Textiles is the nodal

Ministry for implementation of JTM and now it is drafting the EFC memo for final approval of the JTM by the CCEA.
460 TS U & I B caIAS A B QYEA 1 ST 7 B &l E, 7O A BRAfedt art €, 98 Wi 8 st

The Ministry of Textiles held two days' conference for formulation of Comprehensive National Jute Policy on 19-20
November, 2004 at Kolkata. s3 ga.5f.319. &1, are Ta-ie e &1, 48§71 Ta-He &I, §d $ e HIb 30 Hl &9 3
aret =1 #§ = are €

The Ministry of Textiles has approved two special schemes for development of jute in the North-Eastern sector.
The first scheme pertains to strengthening the North-Eastern Regional Centre of Indian Jute Industries Research
Association (IJIRA) at Guwahati with an outlay of Rs. 5.90 crore over a period of five years. During the current
financial year, so far Rs. 92 lakh have been released to JIRA. IJIRA has taken possession of land and is in the
process of constructing the infrastructural facilities at the Regional Centre. The other scheme pertains to the North-
Eastern component of the National Centre for Jute Diversification (NCJD). So far an amount of Rs. 53 lakh has
been released under this scheme.
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SHRI BASU DEB ACHARIA : Mr. Chairman, Sir, | want to seek one clarification. sma s&d Far &% @@a €7
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st vy g arda : 98 $ad S FAI &, IR g9 TEH |aaW B0 a1 6 3R ft =reg s but let these two mills be taken up.
...(Interruptions)

SHRI SANTASRI CHATTERJEE : | want to know whether you are interested to see that all the six mills are revived
phase by phase, as you have committed in your National Common Minimum Programme. Please say abouit it.

st vy fag arden : AR 37 1 el § a8 wo0w @ o a6t 9r fal § f e det w3 L (Interruptions)
MR. CHAIRMAN : Now, there will be no further questions.

The House stands adjourned to meet again tomorrow, the ond December, 2004, at 11.00 a.m.



16.55 hrs.
The Lok Sabha then adjourned till Eleven of the Clock
on Thursday, December 2, 2004/Agrahayana 11, 1926 (Saka).



